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Title: Passing of the Charted Accountants (Amendment) Bill, 2011, as passed by the Rajya Sabha.

MR. DEPUTY-SPEAKER: Item Nos. 19, 20 and 21 shall be taken up together.  The hon. Minister may move for consideration
of all the three Bills together.

 

...(Interruptions)

उपा य  महोदय: केवल मंती जी क  बात रकाड म जायेगी

(Interruptions) â€¦*

THE MINISTER OF CORPORATE AFFAIRS (SHRI M. VEERAPPA MOILY): I beg to move:

"That the Bill further to amend the Chartered Accountants Act, 1949, as passed by Rajya Sabha, be taken into
consideration. "
 

...(Interruptions)

उपा य  महोदय: पाठक जी, आप बोलना चाहते ह?

â€¦( यवधान)

शी ह रन पाठक (अहमदाबाद पूव): म बोलूंगा, मगर कैसे? आप हाउस को ऑडर म लाइये  ...( यवधान)

उपा य  महोदय: बठै जाइये  अ य  महोदया ने तभी आप लोग  को इस पर बोलने का मौका िदया था और िजन-िजन को स ब  करना था, उनको िलख कर देने
के िलए कहा गया था और सभी लोग  ने िलख कर िदया  म समझता हं िक उसको जीरो ऑवर जब बाद म होगा, तब िलया जायेगा

â€¦( यवधान)

उपा य  महोदय : िकसी माननीय सद य क  कोई भी बात रकाड म नह  जाएगी

...( यवधान) *

 

 

MR. DEPUTY SPEAKER: The question is:

"That the Bill further to amend the Chartered Accountants Act, 1949, as passed by Rajya Sabha, be taken into
consideration. "

 

The motion was adopted.

 

MR. DEPUTY SPEAKER: The House shall now take up clause by clause consideration of the Bill.

...(Interruptions)

The question is:

"That clauses 2 and 3 stand part of the Bill."

The motion was adopted.

Clauses 2 and 3 were added to the Bill.

Clause 1, the Enacting Formula and the Long Title were added to the Bill.



...(Interruptions)

MR. DEPUTY SPEAKER: The Minister may now move that the Bill be passed.

...(Interruptions)

SHRI M. VEERAPPA MOILY: I beg to move:

"That the Bill be passed."

 

MR. DEPUTY-SPEAKER: The question is:

"That the Bill be passed."
 

The motion was adopted.

...(Interruptions)
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